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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE,
CHENNAI
Original Application No 92 of 2023 (sz)
SUO MOTU based on the

news item published in

“The Time of India’

Chennai edition dated 14.07.2023,
“SIPCOT kills a lake to build a park — Nearly 10 Acres filled with debris” ...Applicant

Verses
District Collector Kancheepuram
First Floor, Collectorate,

Kancheepuram District

Tamil NaduandOrs. Respondent

INDEPENDENT REPORT FILED BY
DISTRICT COLLECTOR, CHENGALPATTU

I, ARRahul Nadh S/o Reghu Nadh, Male aged about 35 years residing at the
Collector’s Bungalow, Chengalpattu, discharging duties as District Collector, Chengalpattu,

do hereby solemnly affirm and sincerely state as follows:-

1) I submit that the National Green Tribuna-l has suo motu registered a case 0.A.92/2023 on the
news item published in the Chennai Edition of the Times of India daily which reads ,” SIPCOT Kills a
lake to build a park — Nearly 10 Acres filled with debris,” rclating to the lake in No.10, Navalur Village,

Thiruporur Taluk,Chengalpattu District. The National Green Tribunal during its enquiry on the above

case on 31.07.2023 has issued the following dircction:

2) We wait independent reports from the (1) District Collector- Kancheepuram, (2) Managing

Director- SIPCOT and (3) Chiel Engincer- Water Resources Department (WRD) as to the extent of water
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body handed over to the SIPCOT and whether any encroachment made by the SIPCOT or any other third

party and action taken by the authoritics in removing the cncroachment. In addition, if the water body is

cither deepened, improvements made, the same should be mentioned in the report.

3) Any structure, like walking track/cycling track should be donc only in the periphery of the

water body and no construction of any nature should be made within the water spread area.
4) Let the report be filled with giving us all particulars in the lines mentioned above.”

5) It is submitted that the propriety right of the impugned 33.43 Acres of tank area was
transferred to SIPCOT by Revenue Department vide G.O.Ms.No.l0, Revenue Department dated
03.01.2002 and the transfer was made 21 years before and not 10 years as reported in the news item.
Since the SIPCOT has to see that the conditions imposed in the Government order ibid are not violated.
The tank has lost its irrigation potential in view of agglomeration of the Chennai City in course of time
with very many residential colonies and industrial parks in and around the tank. The response filed by

this answering respondent on 28.07.2023 may please be taken as part and parcel of this report also in

respect of WRD.

6) It is submitted that pursuant to the direction of the Hon’ble National Green Tribunal order date
29.08.2023, the Sub- Collector Chengalpattu along with Revenue Officials of Thiruporur Taluk, the area

was inspected on 14.09.2023 the following details are submitted to stated as follows:-

Survey No. | Classification | Extent Remarks
(Hectares)

168/1 Government | 13.25.50 | Navalur Taluk

Poramboke
168/2 Government | 0.28.0 Temple and Battai

Poramboke
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As per the village adangal also the land in survey no.168/1 measuring an extent of

13.25.50 hectare has been classificd as Navalur Tank and the land in survey no.168/2 measuring

an extant of 0.28.0 Hectare has been classified as Temple and Battai. It is ascertained that the

land in survey no.168/1 classified as Navalur Tank has been handed over to the SIPCOT and it is

under the maintenance of the SIPCOT authoritics.

In the above Navalur Tank, the SIPCOT authoritics are executing a scheme by name
“ECO Park” scheme, As of now, the depth of the tank is being deepened and stones are fixed
around the tank and some structure in the shape of cottages are found is some places. On the
northern side of the tank some structures are in existence. On the eastern side shadow umbrellas
have been installed. On the northern side stones have been laid for parking the vehicles facilities
have been provided for the storage and discharge of rain water during the rainy season. on the
eastern side, a width of 24 feet has been allowed for common pathway and in the boundary of the
remaining portion compound wall has been constructed on the western side, there is a big well
and some small well are also available here and there on the North — western side, 21 Irulars
families and 6 other families are residing. These families have been allotted tenants by the

SIPCOT through the Tamil Nadu Urban Development Corporation in the Housing Flats at

Perumbakkam.

Further, according to the village adangal, the land in survey no.168/1 with an extant of
13.25.5 hectares has been registered as Navalur Tank and the land in survey no.168/2 with an e
extent of 0.28.0 arcs has been registered as Temple and Battai and as of now, out of the total
extent of 33.34 acres of Navalur Tank, the present water spread arca is 14.82 acres. In the

remaining extant of 18.61 acres is underutilization as pathway around the tank, small cottage, in

.
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some place and park. I submit herewith the village map, adangal and the photography of the

details of construction / pathway etc for the above-mentioned land.

It is therefore prayed that this Hon’ble Tribunal may kindly be pleased to accept this

report and close the Application No.91 of 2023 and thus render justice.

BPIAT\
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VERIFICATIO N

I AR. Rahul Nadh, S/o Reghu Nadh, Hindu, aged about 35 years, the District Collector,
Chengalpattu do hereby verify that the contents of above paragraphs are true to the best of my

knowledge -and are believed to be true on legal advice and that I have not suppressed and
material fact,

Verified at Chennai on this the 10t day of October, 2023.

A

~_______J

District Collector
Chengalpattu
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District :

Chengalpattu

sULETR ST
> O

\>

QBT M

Taluk :

Thiruporur

Village :

Navaloor

45 1 N LmbGuITé 0 0-0 0 0 0 3750 0 00 0 05
G G
45 PA P mwsgleur|epens 1 1-2 7 1 24 2.50 0 06 90 -
i 1. Saicungen
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District :

Chengalpattu
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\>

QBT M

Taluk : Thiruporur

Village :

Navaloor
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hengalpatiu Survey No : 45

piruporur Area : Hect 01 Ares 42.50

Scale : 1 : 1000
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TO CHENNAI

BUCKINGHAM CANAL
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